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3T 39T F./L.T.A. No. 2607/Ahd/2016
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Vadodara 390019
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Shri S. K. Dave, Sr. D.R.
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> . 01/08/2018
Hearing
YU I dId /Date of
21/08/2018
Pronouncement
3MEORDER

PER PRADIP KUMAR KEDIA - AM:

The captioned appeal has been filed at the instance of the
assessee against the order of the Commissioner of Income Tax
(Exemptions), Ahmedabad (‘CIT(E)’ in short), dated 28.07.2016
under s. 10(23C) of the Income Tax Act, 1961 (the Act).

2. The assessee seeks permission vide its written representation

to withdraw the captioned appeal of the assessee, for which Ld.
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Departmental Representative for the Revenue has not objected.
Accordingly, we are granting the prayer for withdrawal of appeal
by the assessee. Thus, we dismiss the appeal of the assessee as

having been ‘withdrawn’.

3. In the result, the appeal of the assessee is dismissed as

withdrawn.

| This Order pronounced in Open Court on 21/08/2018 |
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